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8 ,.% udain. Feded Yoday. son/daughter/wife of . Lake.. SiteRaom, 3“25"5’

180T s years, belonging to 2N Vidhan. Sakbha Rdna.
service and presently working as Qf\plcﬂf—\ﬁmd@“}f
give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

miyself, my spouse and dependants*:

tﬁssuts In jaaint nam lm:ih:atl;ng the extent of joint ownership will also have to be
given) .

| Spouss Dependant-1 | Dependant-2 |

Name(S)

‘Description Saif

. tame
Cash :

Deposits in
Banks, Financiai
Instiuticne And
Non-Banking
Financial
Companies

vV:&o
CEUNSIN
10000

SB-
T

Bonds, |
Debenturas and

Shares In : .
companies

it}

Other financlal i 3
institutions, ;

NSS, Postal
Savings, LIC
Policies, etc 2

{v)

Motor Vehicles ,
{detalls of o = 2
make, e}

{v)

Jewaliery {ghve
details of
weight and
value)

{vi} - 1109 - & ¥

{vil) | Other assats,
such as values

of claims /

interests — i
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock -
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant heré mesns & person substanﬁallv dependent on the incame of the
employee,

BT T gy



-[Nﬁt&. P‘ropsertiﬁ i jnint ummrshlp indicating the axtent of joint cwnership will

also have fo be Indicated] g Eaer :
ar. Gescription Saif | Spouse | Dependant-1 | Depandant-2 |

Nama(S), Name
ﬁ) Agricultursl Land
- Lecation{s}
= Burviey number(s)
- Extent {Total
measurement)

-Current market value

i) | Non-Agricultural Land
' « Location{s)

- Eurwr number(s)
memremm:}
~Current market value |

(i} | Buildings (Commercial
and residential}
Location(s)

- Survey fdoor

' number(s)

~ Extent (Total
measurement)

{ = Current market

valua

(iw} Houses ! Apartments,
etc,
= focation{s)
|- Surviy (door i ;
| number(s) ] i
= Extent {Tetal
rieasurament]
= Current market
value

(v} | Others (such as
. intgrest in property]

{2} 1 give herein below the detadls of my liabilitles / overdues to public financial
institutions and government dues:-
[Mote ; Please ghve separate detalls for ew.h itemn)

5r. | Description Hame & address of Bank / | Amount utstanding as
Ha. Flnancial mm‘} i B cimssniiesissmassm

: ; Department ()
{ay i {0} Loans from Banks

{i1} Loans from Financlal
| institutions
SJIE} {iil) Government Dues:
@) dues to departments
| desling with government
accommadation
{b} dues to departments
dealing with supply of

{c) dues to éepmts
dealing with supply of
gleckridity




| (f) Other dues, If any

-(d) dues o ﬂepaﬂmentﬁ
ea th hones

(e} dues to departments
dealing with government
transport (including
 alrcraft and helicopters)

(b}

[i} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
fled. sm aisa Permanent
er (PANY]

AvR?j 5B23F

{ify Wealth Tax [Also

Indicate the assessment
yEar upto which Weailth
Tax return filed.]

(lir} Sales Tax [Only in
case of proprietary

business]

{iv) Property Tax

C.

GPF/CPF/PRAN Mo, :-
Gender -

Date of Birth. in 7 |9

Personal Detail

P8/ BLA— 1 Ad

(M/F)

Class/Group - o

Cadre

Horne District 3=

(A/B/C)

(DDMMAYYY)

* [ hoo vidheoo Sabha Sao}y Sexvid

(Full Name &.g. B.A.5.-Bihar Administrative Service,

B.5.5,- Bihar Sacretariat Service atc.)

B e P

I hersby declare that the above details are true to the best of my
knowledge and belief,

Place:... Fm

Note:

ver. L@z 0.2 24

Sighature 5‘-&9" (4 T

D@slﬁﬂﬁﬂm QE 4 rr%

EEXITT S

fiarne of Employee: . S\—L&P‘““’ Ezi“-&ﬂﬂ?g Bcclb\v
Co-. Atrendead -
Department:. B;‘% ] ,...\e’l"?.hm So&:hq

Please sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single side)

in prescribad format.
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